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. 
and 198 8 ar ex m ted from x i e 
duty upt 5 % for 5 y r fr m 
date of c men cent of produc-
tion . 

(1) Pa er containing not less than 75 % 
by weight of pulp made from 
bagas e i ex mpted from excise 
duty. 

(iii) Manufacture of paper and paper 
board y large/medium/ mall paper 
miJ]s uS'ng un-c nventional raw 
material is charg d excis duty at 
conce ional rate . 

(iv) he facility of payment of excise 
uty on incremental basi for Ul,;-

ces ive slabs has cen e, tended to 
the small paper mills from 
1-4-1986. 

(v) Import of wood plup, waste paper, 
chips and logs is placed under OGL 
and customs duty tb reon waived 
(except for log and waste paper 
which are charged excise duty at 
n mina1 rat ), 

(vi) lexibility allowed to the industry 
to manufacture all varieties of paper 
and pap r grade pulp including 
pap r board/straw bard within 
the overall 1icensed capacity, 

(vii) Require ent of Industrial Licence 
ha been dispen ed with in he ase 
of manuf' cture of writing. p'inting 
and wr pping pal cr fr m' agr icul-
tural residue, wa tes an bag se. 

(viii) St tutory c ntr()] over the produc-
tion, price and di tribution of White 

ri,nting Paper has b en revoked 
fi-o 22nd January. 1987. 

eoraanisation of Petroleum Opuation 

51. RI I LLAV ANI RAHI: 
Will th Minis( r f PETROL UM AN 
NATURAL GAS be pleased to tate: 

(a) whether there i an urg nt , d to 
r organise the entire petroleum operation in 
the country; 

(b) ·if ,the teps pro osed t be tak n 
by 0 er, cnt in this regard; 

( ) th teps ta 'en to esta bli h p op r 
c -ord 'nation among dift rent oil c mpanie ; 
and 

(d) th details thereof? 

THE M NISTER OF STATE T 
Ml 1 TRY OF PETRO BUM AND 
NATURAL GAS (S I BRAHMA 
DUTT) (a) No, Sir. 

(b) not arise. 

(c) and (d). Coordination of the various 
activjties of the several companies is achieved 
through the Oil Coordination Committee 
which funct)ons under the overall guidance 
of the Ministry. These include planning of 
facilities, their operation, preparation and 
monitoring of the Oil Economy Budget, 
supply and processing of crude oil, overall 
distribution of products within the country 
etc., coordination with the Rai1ways and 
Shipping inistry. The coordinati n between 
the up-stream and down- tream activities of 
the several companies are taken care of in 
the Ministry through several periodical 
review meetings. 

Central Investment Subsidy Scheme 

5] 7. S RI C. MADHAV REDDI 
WiI1 the l\1inister of INDUSTRY be pleased 
to state : 

(a) whether the Central inve tment sub-
sidy cherne which had exp'r d rIi r wa 
temporarily extended for a further period of 
six months; and 

(b) whether Government are considering 
an alternate scheme of growth centres instead 

f backward b10cks for ldcation of industrie 
eligible for subsidy? 

THE MINISTER OF STATE IN TH 
D EPA TMENT 0 INDUSTRIAL D oJ 

LOPMENT IN TH M NISTRY 
IN USTRY (SH M. ARUNA A A ): 
(a) Yes, Sir. The Central love tmeot Su -
sidy Scb me, 1971 has been ext nded upto 
31-1-J988. 

(b) he scheme is under review. 

E tive Utilisatio~ of ~ BJ 'Pipeline Ga 

518. S RI C. MA AV REDDI : 
Will the Minister of PETROLEUM A D 
NATURAL GAS b pJ sed to state whether 
Government have drawn up any scheme for 
e~ clive u e f gas available through HBJ 
pipelin due to delay in the implementation 
of the three private s ctor fertilizer plants 
along tbe pipeline route? 




